
i -CENTRALADMINIStRATIVE TRIBUNAL 
BANGALORE E37NrR 

Second Floor, 
CmmmercielComplex, 
Indiranag6r, 
Bangalore-560 --638. 

I 

Dated: CONTEMPT, PETITION NO.10/199 1 -3 -in 	7 J U L 1993 
APPLfCATION NO(s), 	442 of 1990. 

~pRji22DIjS2 K-Murugesa*n 	%1/6. 	 Director General 
IleEpondent s) 	 ID of UorksCPW 

and Others, 

1 6 	Sri.K.Murugeseng 
Vo.Late SriiKanakerajen T. 
Block No.N-'2,CPWD Quarters q 
VijayanPger,,-Bangalore-42. 

2, 	The Directbr Geheral of Works, 
Central Public Works Departmentq 
Nirman Bhav lan,,New Delhi. 

The Superintending Engineer t 
Bangalore Central Circlet 
CPUD,55/35,159cond Mien Road,, 
Vyalikaval,BL-ngal6re-3. 

Dr,,MS,Nagajreje.Ad~ocate t 
No 11 

' 
Second FloorFirst Croass, 

Su;pth'e Complex,, Gandhina gar 
Bangalo,re-9. 

Sr&.M.Vasudeva Raor 
Centrd'l Gov't.Stnq Counselt 
High Court !Bldgl, 
Bengalore-1, 

SUBJECT:- 

Please find enclosed herewith a copy of the ORDER/ i 
STAY/IN"'TERIM ORDER.pl asied by-this-Tribunal in the above said 
application(s) on 	 ------- 

~kDEPUTY REGISTRAR 
UD IC IAL BRANCHES, 



0 

Date 
	

Office Notes 1 
	

Orders of Tribunal 

VR (MA)/ANV (MJ) 
21 .6.93 

Shri MV Rao, for t he respondents 

produces a copy of order complying with 

the directions of this Tribunal. Dr. 

MS1q for the petitioner submits that the 

direc.,tions of this Tribunal have been 

complied with and therefore,, the CP does, 

not survive. In vie 
- w of this submission~! 

the CP is disposed of and the alleged 

MEMBER (J) 	 M E'M BE R (A 

0 

T  COPY RUE 

.4 Ov, 	 SECTION Of"CER 
W-ITRAL &qqjftjOt-jAL 

go-GALORE 


